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T ‘ Minist‘qqf_y_\fqmen.&.Chﬂd Development - -
' | Shastri Bha\;an. New Delhi.

~

/  ~  Dated the “April. 2007

lo

1__The Secretaries in-charge of ICDS Scheme in all States/UTs
2. Directors (ICDS) in ail States/UTs

Subject: Third phase of expansion of ICDS Scheme - assessment of the
requireraent of additional Projec's and Anganwadi Centres.

SirrfMadam,

As you are aware. in a Public Interest Litigation (PIL) bearing number CWP
190/2001 - Feople’s Union for Ciyil Liberties (PUCL) Vs Uol & others, the Hon'ble
upreme Court. vide its order dated 29.4.2004 had, inter-alia, directed the Jnion of

Cuverage i all children.

‘/’L" . Ministerial Task Force (IMTF) was constituted on 13" September. 2004 1o review the

population “norms  and suggest revised norms for sefting: of a Project and an
Angznwacdi Centre under fhe ICDS Scheme. The noms recommended by the Inter-
isteial Task Force vide its report of 15" June, 2005, were shared with all the

vide Ministry's letter No. 14:8/2005-CC:! dated 12" July, 2005. Based on the
Y\ Population nomms, the States were requested to indicate their requirerrent of
I Projects/Anganwadi Centres for the 2° phase of expansion of ICOS

As per the requirements so received, 166 Projects, 106726 AWCs and

383 o f- . - p
43 ,(mm Angamvadis have been sancticned to States/UTs during 2006-07.
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Or mere as available from the Ministry of
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s0cial Justice and Empowerm: g (as'per.censys 2 1). All India Educationa ’Su
(2003) carried out by the €partment of 'Schogl

D .
) . Natiofty Habitation Survey ( : | artment of Drinking water
/‘ ' V -.lpply. Ministry of Rurai Development. for facilitat; : i
- ‘ UNCovered habitations along with popi

s whit_Pulation which would requie additi
Mini- Anganwadi Centres  while -ensuring
predominantly SC/STMinori ion i

to hoaor the commitment enunciated in
by decuded 1) rayicy the papitation NS tecommended by IMTF in Jiyno
2UU5, The IMTF

accordingly. deliberated on this issue at length ang has
f€Cominended the followr'ng norms:

Generai:
Prejects: The C ommittee reflerated the eari;

(i) Curmnunity D'evelopment Block in

uld be the unit for Sanction
of an ICDs Project in ruralftribaj areas. irrespective of number of
villageslpopulation n i, .
(3 The cxisling norm of 1 takh Pogpulation for sanction of urban project may
continue, _

_ Ocks with more than two lac_
£ S could opt for More than one Project @ one per one lac poivlation)
Or <ouid opt for one prciect on y with sy OR . :

ttabilg strengthening of the Project ice. i
‘anganwad Centres
For Ruraliirbag Projects . 5
400-800 1TAWC .
800-1600 : - 2 AWCs _ . '
1600-2400 : - 3 AWCs CoL L o
Thereafter in Muftiples of 800 i AWC L :
For Mini Awc : ‘ !
150-400 _ - T Mini-AWC - :
- ' !
For Tribaj _IRiverineIDese[t_, Hilly and other difficult areas/ Projecis
300-800 : TAWC ;
' Mini - Awc ' ;
154-300 _ : T Mini AWC
5 The States e row reqiestad {c undertake 5 ANTIG ey
pp{edonlinantly SC/STitfi

:l survey having regard :o
nority hRabitations in the context of the revised Population

florms as given abeve and iumish specific requirement of additional Projects.
Anganwadi Centres and Min; Anganwadi Centres in the pe

0rma at Annex |, for the
third phase ot expansion of the ICDS Scheme. '

*




a I T T i
: AL - (A - o *
: i o B TR TS I AR w5 .
TREEE B J‘C%:!-“‘!h‘}ﬁ"#é-"‘i'&ﬂa-ddﬂ,%"m“ s taatiiu
, — T Lo e gk, & BT N - SR 3
oy it R T T ]
e B R i

Y sent their Iequirements of - Anganwad; Centres
of emamfmhmay resubmit their Proposais after
norms fecommended by the IMTF.
fumished by 15 M3y, “2007 10 enable the
or the phase of expansion of the' icpg
nin a soft Copy. (CD) also along with 5 hard
Yoq{s fathfuy, _
LIV
A&za ( Chamér??ﬂr:rgr) o
il ‘ Joint Secrétary (o the Govermpent o/ India I‘
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